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or l-‘l('L‘. OFTI-ll; PRINCIPAL DISTRICT & SESSIONS JUDGE. SHAHDARA DlS'l‘RlC'l‘. -
l(»\RKARDO()\/lA COURTS. DELHI. _ ‘

£fi11_T_€jj}_/Rl{(.Sl-l D)/KKI)/[Delhi t>att-a_[___°jlil§_’_9:_._
NOTICE "f I; -

l am directed to say that the follou "tg challans ' case files have been earmarked for “ceding out
h_\ Record Roomtcriminal), Shahdara District, Karkardooina Courts. Delhi:

".41! criminal cases of S/1aI1a'aI'a District District pertaining to jurisdiction of Police Station
S/iii/itltlm tlIl£/ l'i\'elr l'i/nu; yetir-.7.-’0l3, save and exceplt cases inter aliu in which /he accused is declared’ proclaimed
U/7C/it/(’!' /)I‘lJL'/(Ii/"ed perwn or d."recled I0 be preserved’ by I/1e concernetl Cour! and cases in n-Fziclt no appeal.
/vi~i.rit:.-r t;/' t/n_r ()1/IUI‘ pi"uceed:'/igs are pending. "

Thus. all concerned. including la“) ers, litigants. general public and other stakehc-lders are put to
notice ttnd requested to take back original documents, if any. attached with the said files within six months from
lotl;t_\. ll is ulso notified that Record Room. Criminal. Shahdara shall not be responsible for the safe custody of the
said nrighttl documents and the same shall be kept. upto six months. at the sole risk and responsibility ofconccrned
personts).

This issues with the prior approval of Ld. Principal District & Sessions Jud . S ahdara
District. Kni'l<ardooitta Courts. Delhi. -

(Ht-1 l’r;-ttsipl
Oi‘ r- -('l1arge.

Record Rotms. Sltultclam.
Karkardooma Courts. Delhi.

(‘opt tort-.;-ii'tled tor ini'ormation necessary -.-totion to:

l. he ld Pt incipal District .x Sessions Judge ( ~lQ). Tis Huzuri Courts. Delhi.
Z. The l_d. Priitcipal District S: Sessions Judge East District.Karkardooma Courts. Dell"i.
, . lltc l.d. Principal District 8; Sessions Judge ?\lot'th»East District.Karkardooma Courts. Delhi

. The Ld. Principal District 8: Sessions Judge Sltaltdttra District.Karkardotmtu Courts. Delhi
. The Ld. Principal District & Sessions Judge V,/est District. Tis Hazari Courts. Delhi.
. The Ld. Principal District 8: Sessions Judge North District. Rohini Courts. Delhi.
. The Ld. Principal District & Sessions Judge North-West District. Rohini Courts. Delhi.
. The Ld. Principal District & Sessions Judge South District. Saket Courts, Delhi.

\>. The Ld. Principal District S: Sessions Judge South-East District. Saket Courts. Delhi.
IU. The Ld. Principal District & Sessions Judge New Delhi District. Patiala House Cout‘.s.Ne\\‘ Delhi.
I I. The Lc.. Principal District & Sessions Judge Sotttlt-West District. Dwarka Courts.New Delhi
I2 The Lc. Principal District & Sessions Judge-cum-Special Judge (PC Act. CBI) Rouse Avenue Courts.Neu~

Delhi.
\)».‘~/l.tl. ot'ticer ln- Charge. Computer Branch ofall District with request to pass necessary directions to publish

t tis Notice on the respective websites.
I-l All L.d. Chief lvletropollitan Magistrates ofall Districts \\ ith request to displtt) this notice on the .\ouce

Board ofthe Magisterial Cottrts functioning in theirjurisdiction.
I5. Ld. President ofall District Courts Bar Associations , Delhi with request to circulate this amongst all the

lil\\_\C'l'» and to displt-1)" this Notice in a conspiciotts place in the Bar oflicc.
to |.tl. Otiiccr In-cltarge. Caretaking Branch ofall Districts with the request to have this notice displayed at all

prouiinent places in respectitc Court Couile:\(s) fot'ii1iorrmtioi1 ofgeneral public. llll{lZ!ll\>'l;1llCl l:t\r\ers

O<>\lG"J-..\_.,1

etc. ~- . i 4”“l /. (itiurtl rile.
B micli in-charge

l<ecoi\l Roo|n.Sltult(lai';t.
l\'ai'kardooittc Courts. Delhi
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OFFICE or THE PRINCIPAL otsrntct & SESSIONS JUDGE, SHAHDARA otsmtcr,
KARIQARDOOIVIA COURTS. DELHI.

‘-1 - H93No.9“ 9 /RR(SI-ID)/l(l'\'D/Delhi Dated ll/l‘ll>f'
cutcut AR

lt is to apprise you that records described in Table-l below have to be weeded out as per rules.
.~\ list ofcases described in Tab e-l below is also placed at l\/lark "A"& Mark "B" annexed \\ith this letter.

lt is therfore. requested that concerined Ofiicer/Ofiicial may kindly be directed to inform at the
earliest. whether any appeal, revision or any other proceedings in respect of matters shown in Table-l read
\\illl Mark "A"& Mark "B" is pending before any} of the Courts under your jurisdiction. so that the relevant
records pertaining to such pending case may not be rlestroyed.

intimation be sent to Record Room. Shahdara District through email at
recordroomshahdara‘?Dgmail.com within 15 days from today. If no reply is received within the stipulated time.
it shall be presumed that no apppeal. revision or any other proceedings is pending with respect to the said
cases.

This issues with the prior approval of Ld. Principal District & Sessions Judge. Shahdara District.
l\':i|"kat"clootna Courts. Delhi.

TABLE-l g
Serial No. Nature of Cases
| -\ll crim Hill cases pertaining to the jurisdiction of Police Station Shahtlaru and \’i\cl\ \*ihur. disposed oi b_\ Ld.

\lngisir;ite Courts in the _\cttr 2013. save and ‘except cases. inter alitt in nhich thc acctisetl is tleclurcd proclaimed
t>l'|'cntler proclaimed person; or cases directed to be l)l‘C\L‘l'\Cc h_\ the concernet court; and \I1l\u‘.\ in uhich no
appeal. rt-\ i.\l0ll or £lll_\ other proceedings is pending,»

~» V _ _ +~-. . __

\
(Hartn ' up)

Oificet ln-c t' e/Record Rooms.
PO-MA - -.Shahdara District
Karkardooma Courts. Delhi.

('op_\ be liorutu-ded for informationl necessary action to:

I. The Ld. Principal District & Sessions Judge Shahdara District.Karkardoom.1 Courts. Delhi.
2. Guard File.

/WMBranch-In-charge
Record Room.Shahdara District.
Karkardooma Courts. Delhi.

l
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“"i Ol<‘l~'ICE OF THE PRINCIPAL DISTRICT SESSIONS JUDGE, SHAHDARA DISTRICT,
KARKARDOOMA COURTS, DELHI.

No. gdqie /RR(SHD)/KKD/Delhi Dated l"Iqi°’1"

lo.
‘J

The Ld. Principal District & Sessions Judges,
All District Courts.

r Delhi.

Sub: Pendenc_\ otan) appeal/revision or any other proceedings qua cases described in Table-l.

Ref: Destruction of records consigned in Record Room. Criminal. Shahdara District.

Respected Sir.

lt is to trppr se you that records described in Table-l below have to be weeded out as per rules.A list ot
£11565 described in Table-l below is also placed at Mark- “A"& Mark "B" Annexed with this letter.

Tlterefore. 't is requested that concerred Officer/Official may kindly be directed to inform at the
earliest. tthetlrer an). appeal. revision or any other proceedings in respect of matters shown in Table-l read
with Mark Mark "B" is pending before any of the Courts under your jurisdiction. so that the relevant
record pertaining to such pending case may not be destroyed.

The Branch ln Charge. R&l branch is directed to upload this letter on Layers For onward transmission
to the Ld. Principal District and Session Judges of all District Courts. to circulate the same to the Courts ot
their district and confirmation be also sent to ' Record Room. Sltahdara District through email at
Lcgr_rdroorrrslralrdara fi*gmai|.cotn within l5 days from today. If no reply is received in the said time. it shall be
prestrtrretl that no appeal. revision or any other proceeding is pending with respect to the said cases.

This issues \\it|t the prior approval of Ld. iPrincipal District 8: Sessions Judge. Shahdara District.
l\'arkardooma Courts. Delhi.

TABLE-l
\t-rial \o. Nature ofCases

] \ii crnn nul ctlsta perhrirnrrg to the jtrri.~.lictit\n of Police Sttttiotr Sh:rlr.|zrr:r and Vitek Vilt-.rr". tlispuscd t>t' h_\ Ld.
\l;t;,~t~"t|';.'t~ Llrurts tn tl1r:_\etrr ZUI3. sane ttntl except utrses. inter ill tr in which the trut't|>etl i.\ t|ecl:tt'etI pmcltrittred
tr1't't.-rrtlct'pnrclttitttctl person; or crises directedito be pr-eser\ed b-_t the concerned coun: rind cases in which no
.rppcrrI. r-.~\ tsion or an_\ otlrcr ptuceedirrgs t~ pending. . ._.._ ___ .. .. .. ._-.

Yo rl).

5 . ap)
Officer lr '4"ecord Rooms.
PO-MACT-(l2.Shahdara District
Karkardooma Courts. Delhi.



Fir No.
373/2010

356/379/411
/341 lPC St Vs Pankaj 09-01-20 13

Sh.Shailender
Malik Plead Guilty/ Fine ShahclaraFir No.

135/2011 174A IPC
St Vs Narayan Dutt
l\/lishra 10-01-20 13

Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir N0.

154/2012 379/411 lPC Vs Abdul@ sonu & ors 10-01-2013
Sh.Shailender
Malik

Compounded/
Acquitted ShahdaraFir No.

58/2004 63/65 CR.Act

St
St Vs Dalip singh @

10-01-2013
Sh.Shailender
Malik Plead Guilty/ Fine New UsmanpurCC.No.530/2

010 138 NI ACT

Deepak
Suresh kr Aggarwak Vs
Lalit 11-01-2013

Sh.Shailender
Malik DAW ShahdaraFir N0.

291/2012 283 lPC St Va Chaman 14-01-2013
Sh.ShaiIender
Malik Plead Guilty/ Fine ShahdaraFir No.

204/2009
279/337/338
IPC St Vs Gaurav Sharma 15-01-2013

Sh.Shailender
|Vla|il<

Compounded/
Acquitted ShahdaraFir N0.

413/2005
3 79/411/34
rpc St Vs Sandeep 8t ors 15-O1-2013

Sh.Shai|ender
lVlalil<

Compounded/
Acquitted ShahdaraFir No.

487/2007 325/34 IPC St Vs Abdul Rashid 15-01-2013
Sh.Shailender
MaIil<

Compounded/
Acquitted ShahdaraFir N0.

110/2009
323/325/34
IPC St Vs Kamlesh 15-01-20 13

Sh.Shai|ender
Malik

Compounded/
Acquitted ShahdaraCC.l\l0.33/20

O9 138 Nl ACT
Sher singh Vs Puran
singh Sajwan 15-01-2013

Sh.Shailender
Malik

Compounded/
Acquitted ShahdaraCC.N0.467/2

008 138 Nl ACT
Sher singh Vs Puran
singh Sajwan 15-01-2013

Sh.Shailender
Malik

Compounded/
Acquitted ShahdaraFir No.

141/2010 411lPC St Vs l\/ld. Wasim 17-01-2013
Sh.Shai|ender
Malik Plead Guilty/ Fine ShahdaraFir No.

381/2012 283 IPC St Vs Sunny Nagar 17-01-2013
Sh.Shailender
l\/lalik Plead Guilty/ Fine Shahclara

Fir N0.
82/2008

325/341/506
/34 lPC St Vs Harish Rawat & ors 17-01-2013

Sh.Shailender
Malik Plead Gui|ty/ Fine

Dilshad Garden
(Crime Branch)



Fir N0.
69/2008

379/411/34
IPC

St Vs Bharat Bhushan
OTS

&
13-02-2013

Sh.Shailender
Malik Plead Guilty/ Fine Shahdara

CC.No.
266/2009 138 NI ACT

lVl/s Kapin Trading co.
pvt ltd. Vs New Omi
Electronics 13-02-2013

Sh.Shailender
Malik DAW Shahdara

CC.N0.264/2
009 138 Nl ACT

l\/l/s Kapin Trading co.
pvt ltd. Vs New Omi
Electronics 13-02-2013

Sh.Shailender
Malik Compounded ShahdaraFir No.

40/2000
186/353//33
2/34 IPC St Vs Jai Bhagwan 13-02-2013

Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir No.

97/2002 279/338 IPC St Vs Vir singh 14-O2-2013
Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir No.

239/200a 279/337 IPC St Vs Rajinder 14-02-2013
Sh.Shailender
Malik Compounded ShahdaraFir No.

409/2012 283 IPC St Vs Rahul Gupta 16-02-2013
Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir No.

359/2009
341/406/506
IPC St Vs Shanoo 18-02-2013

Sh.Shailender
Malik Compounded ShahdaraFir No.

190/2004 279/337 IPC St Vs Rajender kr. 20-02-2013
Sh.Shailender
Malik Plead Guiltyl Fine ShahdaraCC.N0.7S5/2

011 138 Nl ACT
Gyaneshwar kr Vs
Sangeeta 20-02-2013

Sh.Shailender
Malik Compounded ShahdaraFir No.

32/2002 63/65 CR.ACt St Vs i\/lunna 22-02-2013
Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir No.

24/2013 283 IPC St Vs Sehzad 22-02-2013
Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir No.

358/2012 283 IPC St Vs Sandeep Khuranna 22-02-2013
Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir N0.

332/2006 379/411 lPC St Vs Ravi @ I<alia 23-02-2013
Sh.Shailender
Malik Compounded ShahdaraFir No.

29/2013 283 IPC St Vs Allimuddin 25-02-2013
Sh.Shailender
Malik Plead Guilty/ Fine ShahdaraFir No.

440/2006 279/337 IPC St Vs Tejbir Si-ngh 25-02-2013
Sh.Shailender
Malik Plead Guilty/ Fine Shahdara



CC.No.
8/2013 200 CRPC Shamima Vs St 132 16-03-2013 Sanjay Bansal DAW ShahdaraFir No.
347/2008

379/356/341
lPC St Vs Jonty 136 20-03-2013 Sanjay Bansal Plead Guilty/ Fine ShahdaraCC.No.

7/2013 200 CRPC
Shashi Bala Vs Ram
Kumari 137 22-03-2013 Sanjay Bansal DAW ShahdaraFir No.

289/2013 283lPC A St Vs Deepak Kr. 138 22-03-2013 Sh. Sanjay Bansal Fine ShahdaraFir No.
346/2012 283 IPC St Vs Momin @ monu 139 22-03-2013 Sh. Sanjay Bansal Fine ShahdaraDD.N0. 28 A
dtd 20-03-
2013

40 A Delhi Ex.
Act St Vs Ravi Mohan 140 23-03-2013 Sanjay Bansal Fine ShahdaraFir N0.

380/2012 283 IPC St Vs Zahid 141 gs-03-2013 Sanjay Bansal Fine ShahdaraFir No.
370/2012 283 IPC stvs Farid 142 23-03-2013 y Sh. Sanjay Ba nsal Fine ShahdaraFir No.
75/2013 283 IPC St Vs Pradeep Bedi 143 23-03-2013 Sh. Sanjay Bansal Fine ShahdaraFir NO.
22/2013 283 IPC St Vs Kasim Ali 144 23-03-2013 Sanjay Bansal Fine ShahdaraDD.N0. 82 B
dtd 19-03-
2013

40 A Delhi Ex.
Act St Vs Vivekanand 145 23-03-2013 Sh. Sanjay Bansal Fine ShahdaraFir No.

349/2012 283 lPC St Vs Furkan 146 25-03-2013 Sh. Sanjay Bansal Fine ShahdaraFir No.
352/2012 283 IPC St Vs Varun Bhutani 147 25-03-2013 Sh. Sanjay Bansal Fine ShahdaraFir No.
398/2012 283 IPC r St Vs Gobind Anand 148 30-03-2013 Sh. Sanjay Bansal Fine ShahdaraFir No.
73/2013 283 lPC St Vs Praveen Arora 149 30-03-2013 Sh. Sanjay Bansal Fine ShahdaraCC.N0.145/2
013 138N|ACT

inderpreet singh Vs
A-mandeep Singh 150 04-04-2013 Sanjay Bansal Dism issed in Default Shahdara



107
CC.No.
204/2013 138 Nl ACT Jyoti Soney Vs Raju Bose 168 13-04-2013 Sanjay Bansal Compounded Shahdara

108
CC.No.
207/2013 138 Nl ACT Jyoti Soney Vs Raju Bose 169 13-04-2013 Sa njay Bansal Compounded lShahdara

109
CC.No.
209/2013 138 Nl ACT Jyoti Soney vs Raju Bose 170 13-04-2013 Sanjay Bansal Compounded Shahdara

110
CC.No.
202/2013 138 Nl ACT Jyoti Soney Vs Raju Bose 171 13-04-2013 Sanjay Bansal Compounded Shahdara

111
CC.No.
43/2013 138 NI ACT

Darshna Devi Vs Chetna
Dass 172 13-04-2013 Sanjay Ba nsal Compounded Shahdara

112
Fir No.
143/2012

288/338/34
IPC St Vs Deepak & ors 175 16-04-2013 Sanjay Bansal Compounded Shahdara

113
CC.No.
79/2013 200 CRPC

Ram Krishna Vs Jai
Bhagvvan Gopal 176 17-04-2013 Sanjay Bansal Dismissed Shahdara

114
CC.No.
741/2013 138 Nl ACT Rajpal Vs lslammuddin 177 20-04-2013 Sanjay Bansal Compounded Shahdara

115
CCNQ
40/2013 138 NIACI Rajpalvslslammuddin _ 17s 20-04-2013 Sanjay Bansal Compounded Shahdara

116
HrNo.C
328/zoos 323/341lPC St Vs Akhil & Ors 179 25-04-2013 Sanjay Bansal Acquitted Shahdara

117
Fir No.
111/2013 283 lPC St Vs Pradeep Arora 181 26-04-2013 Sanjay Bansal Fine Shahdara

118
Fir No.
82/2013 283 lPC St Vs Dines h Kumar 182 26-04-2013 Sanjay Bansal Fine Shahdara

119
CC.N0.215/2
013 138 Nl ACT

Mange Ram Sharma Vs
Sanjay 184 29-04-2013 Sanjay Ba nsal Compounded Shahdara

120

DD.No. 83 B
dtd 26-04-
2013

40 A Delhi Ex.
Act St Vs Neeraj Sharma 186 01-05-2013 Sanjay Bansal Fine Shahdara

121
Fir No.
132/2013 283 IPC St Vs Ansar Ali 190 03-05-2013 Sanjay Bansal Fine Shahdara

122
Fir No.
99/2013 283 IPC St Vs l\/id. Nazzu 191 03-05-2013 Sanjay Bansal Fine Shahdara



138
Fir N0.
190/2013 283 IPC St Vs Charan Singh 213 22-05-2013 Sanjay Bansal Fine Shahdara

139
Fir No.
96/2013 283 IPC St Vs Atul Jain 214 23-05-2013 Sanjay Bansal Fine Shahdara

140
Fir No.
37/2013 283 IPC St Vs Narender krlain 215 28-05-2013 Sanjay Bansal Fine Shahdara

141
Fir No.
285/2010 379/411lPC St Vs Dinesh @ Dinu 216 28-O5-2013 Sanjay Bansal Compounded Shahdara

142
Fir No.
305/2001 279/337 IPC St Vs Salim 218 29-05-2013 Sanjay Bansal Compounded Shahdara

143

DD.N0. 47
dtd 28-02-
2012

B
40 A Delhi Ex.
Act St Vs Rahul & ors 223 30-05-2013 Sanjay Bansal Fine Shahdara

144
CC.No.
79/2013 138 Nl ACT .

Bala industries Vs Hind
Metals 225 30-05-2013 Sanjay Bansal Compounded Shahdara

145
Fir N0.
170/2013 279/337 IPC St Vs Cancellation _ 226 31-05-2013 Sanjay Bansal Accepted Shahdara

146
Fir No.
44/2012 379/411lPC St Vs Saurav 229 16-05-2013 Sanjay Bansal Compounded Shahdara

147
CC.No.
91/2013 138 Nl ACT

M/s Goyal Beauty centre
Vs M/s Nova Beauty
Care 232 22-05-2013 Sanjay Bansal Compounded Shahdara

148
Fir No.
65/2013 283 IPC St Vs Raju 241 04-06-'20 13 Sanjay Bansal Fine Shahdara

149
CC.No.
35/2013

14 SARFESI
ACT

Synidicate Bank Vs
Sunita Pawar & Ors 242 04-06-2013 Sanjay Bansal Allowed Dilshad Colony

150
CC.No.
33/2013

12 of the
Contempt of
Court

Assest Reconstruction
co. Vs M/s Kuaan
international Ltd. 244 04-06-2013 Sanjay Bansal Dismissed in Default Shahdara

151
Fir No.
387/2012 283 IPC St Vs lvld. Tasif 245 04-06-2013 Sanjay Bansal Fine Shahdara

152
Fir No.
224/2004 379/411lPC St Vs Pawan Kr. 246 04-06-2013 Sanjay Bansal Compounded Shahdara



166

DD.N0. 75 B
dtd 19-06-
2013

40 A Delhi Ex
Act St Vs Devender kr. 265 27-06-2013 Sanjay Bansal Fine Shahdara

167

DD.No. 45 B
dtd 26-06-
2013

40 A Delhi Ex
Act St Vs Deepak & ors 268 29-06-2013 Sanjay Bansal 1 Fine Shahdara

168
Fir NO.
164/2013 283 lPC St Vs Mahender Pal 269 29-06-2013 Sanjay Bansal Fine Shahdara

169
CC. No.
50/2013 200 CRPC

Sanjeev Kashyap Vs
Sumitra Kushwaha 270 29-06-2013 Sanjay Bansal Dismissed Shahdara

170

DD.N0. 106 B
dtd 28-06-
2013

40 A Delhi Ex
Act St Vs Rakesh Kr. 271 01-07-2013 Fine Shahdara

171
Fir No.
218/2013 283 IPC St Vs Targun Kr. _ 274 02-07-2013 _g Sh

Sanjay Bansal
l
l

Sanjay Bansal Fine Shahdara

172

DD.N0. 76 B
dtd 29-06-
2013

40 A Delhi Ex.
Act St Vs Ram Aadhar & ors 277 03-07-2013 Sanjay Bansal Fine Shahdara

173

DD.N0. 71 B
dtd 30-06-
2013

40 A Delhi Ex.
Act St Vs Sandeep 278 04-07-2013 Sa njay Bansal Fine Shahdara

174
CC.No.
38/2013

14 SARFESI
ACT

PNB Housing Finance
Ltd. Vs Sweta Sinha 279 08-07-2013 Sanjay Bansal Allowed/Accepted Dilshad Colony

175
CC.No.
92/2013 138 NI ACT

Manoj Kr. Vs Om
Parkash 281 06-07-2013 Sa njay Bansal i Dismissed Shahdara

176
CC.No.
130/2013 200 CRPC Anil Kr. Vs Krishan Pal 283 06-07-2013 Sanjay Bansal Dismissed _ Shahdara

177

DD.N0. 61 B
dtd 07-07-
2013

40 A Delhi Ex.
Act St Vs Lalit Sharma 291 11-07-2013 Sanjay Bansal Fine Shahdara

178
Fir No.
245/2005 279/338 IPC St Vs Bablu Khan 294 12-07-2013 Sanjay Bansal Compounded Shahdara

179
Fir No.
280/2008 279/337 lPC St Vs Mange Ram 297 15-07-2013 Sanjay Bansal Aquitted Shahdara



193

DD.N0. 95 B
dtd 05-07-
2013

40 A Delhi Ex
Act St Vs Ramakant 19-07-2013 Sanjay Ba nsal Fine Shahdara

194
CC.No.
43/2013

14 SARFESI
ACT

UCO Bank Vs Anil Kr
Sharma 19-07-2013 Sanjay Ba nsal Allowed/Accepted ‘Shahdara

195
Fir No.
113/2013 283 IPC St Vs Rajeev Sharma 20-07-2013 Sanjay Bansal Fine Shahdara

196

DD.N0. 39 B
dtd 12-07-
2013

40 A Delhi Ex
Act St Vs Tarun 20-07-2013 Sanjay Bansal Fine Shahdara

197

DD.N0. 93 B
dtd 12-07-
2013

40 A Delhi Ex
Act St Vs Neeraj 20-07-2013 Sanjay Bansal Fine Shahdara

198
CC.No.
116/2013 200 CRPC

Rajeev Sharma Vs
Vikram Singh 20-07-2013 Sanjay Bansal DAW Shahdara

199
Fir No.
164/2011

356/379/411
lPC

St Vs Prashant
Shrivastava 21-07-2013 Sanjay Ba nsal Plead Guilty/ Fine Shahdara

200

DD.NO. 68 B
dtd 14-07-
2013

40 A Delhi Ex.
Act St Vs Naresh & ors 22-07-2013 Sanjay Bansal Fine Shahdara

201

DD.N0. 97 B
dtd 28-06-
2013

40 A Delhi Ex.
Act St Vs Yogesh Sharma 22-07-2013 Sanjay Bansal Fine Shahdara

202

DD.N0. 88 B
dtd 15-07-
2013

40 A Delhi Ex
Act St Vs Sandeep 22-07-2013 Sanjay Ba nsal Fine Shahdara

203

DD.No. 93 B
dtd 18-07-
2013

40 A Delhi Ex
Act St Vs Tanuj 23-07-2013 Sanjay Bansal Fine Shahdara

204

DD.N0. 76 B
dtd 20-07-
2013

40 A Delhi Ex
Act St Vs Raj Aggarwal 8t ors 23-07-2013 .Sanjay Bansal Fine Shahdara

205
Fir No.
57/2013 283 IPC St Vs Dhanraj 23-07-2013 Sanjay Bansal Fine Shahdara



219

DD.N0. 76 B
dtd 03-05-
2013

41.1 (D)
CRPC St Vs Khalid & ors 353 06-05-2013 Sanjay Bansal Disposed off Shahdara

220
CC.No.
33/2011

T.P.cr|.u/s
125 CRPC Ali

Kaniz Fatima Vs Zulfikar
354 27-05-2013 Sanjay Bansal Disposed off Shahdara

221 l\/IISC. APPL.
T.P.crl.u/s
125 CRPC Aslam

Salma Bana Vs Md.
356 07-08-2013 Sanjay Bansal Disposed off Shahdara

222
Fir No.
100/2012

Misc.
Application St Vs Manoj 355 07-062013 Sanjay Bansal Disposed ofi‘ Shahdara

223 MISC. APPL.
T.P.crl.u/s
125 CRPC Ashish Gupta

l\/l/s Sanchar Sanhog Vs
357 24-09-2013 Sanjay Bansal Disposed off Shahdara

224 |hABC.APPL
T.P.crl.u/s
125 CRPC Akeela Vs l\/Id. Yusuf 358 11-10-2013 Sanjay Bansal Disposed off Shahdara

225
Fir No.
480/2013

379/356/411
/34 IPC St Vs Rahul & ors 359 16-12-2013 Sanjay Bansal Disposed off Shahdara

226
Fir No.
173/2013 283 IPC St Vs Raju Saini 353 03-08-2013 Sanjay Bansal Fine Shahdara

227
CC.No.
15/2013 156 (3) CRPC Garg

Pooja Gupta Vs Davinder
366 05-08-2013 Sanjay Bansal DAW Shahdara

228

DD.N0. 91 B
dtd 20-04-
2013

40 A Delhi Ex
Act St Vs Sumit kr. 368 06-08-2013 Sanjay Bansal Fine Shahdara

229

DD.N0. 85 B
dtd.31-07-
2013

40 A Delhi Ex
Act St VS Ankit 369 06-08-2013 Sanjay Bansal Fine Shahdara

230
Fir N0.
154/2013 283 IPC St Vs Hiten 370 07-08-2013 Sanjay Ba nsal Fine Shahdara

231

DD.N0. 68 B
dtd 23-06-
2013

40 A Delhi Ex
Act St Vs Amit Kr. 376 12-08-2013 Sanjay Bansal Fine Shahdara

232
Fir No.
177/2013 283 IPC St Vs Keshav 377 12-O8-2013 .Sanjay Bansal Fine Shahdara



246
Fir No.
34/2013 283 IPC St Vs Shish Pal Garg 402 24-08-2013 . Sanjay Bansal Fine Shahdara

247
Fir No.
242/2013 283 IPC St Vs Anil Sharma 403 24-08-2013 Sanjay Bansal Fine Shahdara

248
CC.No.
234/2013 138 Nl ACT

Narayan Pandey Vs Johri
Construction Pvt. Ltd. 404 24-08-2013 Sanjay Bansal Compounded Shahdara

249
Fir No.
504/2006 279/337 IPC St Vs Sanjeev Sharma 405 25-08-2013 Sanjay Bansal Convicted Shahdara

250
Fir No.
186/2009 IPC

379/411/34
St Vs lvlanjeet Singh 406 25-08-2013 Sanjay Bansal Acquitted Shahdara

251
CC.No.
292/2013 _: U) O0 Nl ACT

Sunil Bhadoriya Vs
Prakash Chand Sharma 408 26-08-2013 Sanjay Bansal Compounded Shahdara

252
Fir No.
205/2013 283lPC St Vs Sunny 415 29-08-2013 Sanjay Bansal Fine Shahdara

253
Fir No.
279/2013 283 IPC St Vs Mukesh Bhati 416 29-08-2013 Sanjay Bansal Fine Shahdara

254
Fir No.
287/2013 283 IPC St Vs Suresh Kr. 417 29-08-2013 Sa njay Ba nsal Fine Shahdara

255

DD.N0. 2 B
dtd 11-08-
2013

40 A Del
Act

hi Ex.
St Vs Nishu Kapoor 418 30-08-2013 Sanjay Bansal Fine Shahdara

256

DD.No. 81 B
dtd 21-08-
2013

40 A Del
Act

hi Ex.
St VS An kit 419 30-08-2013 Sanjay Bansal Fine Shahdara

257
Fir No.
278/2013 283 IPC St Vs Safktulla 420 30-08-2013 Sanjay Bansal Fine Shahdara

258
CC.No.
26/2013 200 CRPC

Satish chand Vs Ram
Lakhan 424 31-08-2013 Sanjay Bansal DAW Shahdara

259

\
Fir No.
658/2006

12/9/55
Gambling Act St Vs lvlanoj Kr. 425 31-08-2013 Sanjay Bansal Plead Gui|ty/ Fine Shahdara



274

DD.No. 74 B
dtd 31-08-
2013

40 A Delhi Ex
Act St Vs Jitender 451 12-09-2013 Sanjay Bansal Fine Shahdara

275

DD.No. 51 B
dtd 08-09-
2013

40 A Delhi Ex
Act St Vs Vikram Singh 452 13-09-2013 Sanjay Bansal Fine Shahdara

276

DD.No. 86 B
dtd 06-09-
2013

40 A Delhi Ex
Act St Vs Ashu 453 13-09-2013 Sanjay Bansal Fine Shahdara

277

DD.No. 101 B
dtd 03-08-
2013

40 A Delhi Ex.
Act S13 VS lV|Oin 454 13-09-2013 Sanjay Bansal Fine Shahdara

278

DD.No. 55 B
dtd 30-08-
2013

40 A Delhi Ex
Act St Vs Sunny 455 13-09-2013 Sanjay Bansal Fine Shahdara

279
Fir No.
171/2013 283 IPC St Vs Afsar Ali 458 13-09-2013 Sanjay Bansal Fine Shahdara

280
Fir No.
397/2012 283 IPC St Vs Annu Sharma 463 17-09-2013 Sanjay Bansal Closed Shahdara

281

DD.No. 105 B
dtd 05-07-
2013

40 A Delhi Ex.
Act St Vs Rakesh Kr. 470 18-09-2013 Sanjay Ba nsal Fine Shahdara

282

DD.NO. 91 B
dtd
18.07.2013

40 A Delhi Ex.
Act St Vs Lokesh 471 18-09-2013 Sanjay Bansal Fine Shahdara

283 FIR 220/2013 283 lPC ST Vs J.P.Singh 472 18-09-2013 Sanjay Bansal Fine Shahdara

284 CC 131/2013 156 (3) CRPC Mohd Shanu Vs Yashmin 474 20-09-2013 Sanjay Bansal Dismissed Shahdara

285 CC 54/2013
14 SARFESI
ACT

State Bank of India Vs
Hiking Electronics &
Furnitutres 475 23-09-2013 Sanjay Bansal Disposed off Shahdara

286 CC 158/2013 156 (3) CRPC P.D. Joshi Vs. Ajay Dutt 479 24-09-2013 .Sanjay Bansal DAW Shahdara



304
DD 91B Dtd
17-07-2003

40 A Delhi Ex.
Act St Vs. Neeraj Gupta 507 04-10-2013 Sanjay Bansal Fine Shahdara

305 CC 38/2013
Bishan Swaroop Vs.

156 (3) CRPC Dheeraj Kumar 512 07-10-2013 Sanjay Bansal Dismissed Shahdara
306 FH223/2013 283 lPC St Vs. Sanjeev Kumar 516 10-10-2013 Sanjay Bansal Fine Shahdara

307

CC No
40/2013 dtd
12-07-2013

14 SARFESI C
ACT Shankuntla Sharma

entral Bank of India Vs.
548 16-11-2013 Sanjay Bansal DAW Shahdara

308 CC 468/2013 138 NI Act
isha Sabharwal Vs.V

Rajender Kumar 549 22-11-2013 Sanjay Bansal Dismissed Shahdara
309 CC 218/2013

Raj Kumar Gupta Vs.
138 Nl Act Anita 550 23-11-2013 Sanjay Bansal Componded Shahdara

310
Fir No.
342/2003

379/411/34
IPC St Vs. Pintoo & Ors 551 23-11-2013 Sanjay Bansal Componded Shahdara

311 FIR 408/2007 384/34 St Pardeep & Ors 552 23-11-2013 Sanjay Bansal Componded Shahdara
312 CC 94/2013 200 CrPc Raghubir Vs. Roop Singh 553 23-11-2013 Sanjay Bansal Componded Shahdara
313 CC 341/2013 138 Nl Act

Narender Gupta Vs.
Deepak Sharma 554 23-11-2013 Sanjay Bansal Componded Shahdara

314 FIR 238/2012
323/341/34
lPC St Vs. Naveen & Ors 555 23-11-2013 Sanjay Bansal Componded Shahdara

315 FIR 434/2013 283 lPC St Vs. Deepak Gulati 569 23-11-2013 Sanjay Bansal Plead Guilty /Fine Shahdara
316

DD 80B dtd
12-08-2013

40 A Delhi EX.
Act St Vs. Karan 556 23-11-2013 .Sanjay Ba nsal Plead Guilty /Fine Shahdara

317 FIR 412/2013 283lPC yc
St. Vs. Alimuddin @
hinni 558 23-11-2013 Sanjay Bansal Plead Guilty /Fine Shahdara

318
DD 94B dtd
31-07-2013

40 A Delhi EX.
Act St Vs. Vicky 557 23-11-2013 .Sanjay Bansal Plead Guilty /Fine Shahdara

319 FlR 355/2013 283 IPC St Vs. l\/lanoj Tyagi 559 23-11-2013 .Sanjay Bansal Plead Guilty /Fine Shahdara



336 CC 451/2013 138 NI Act
Jai Prakash Vs. Suresh
Chand 577 23-11-2013 Sanjay Bansal Settled Shahdara

337 FIR 217/2013 283 IPC St Vs. Subhash Chand 578 23-11-2013 Sanjay Bansal Fine Shahdara
338 FIR 84/2013 283 IPC St Vs. Sonu Gupta 579 23-11-2013 Sanjay Bansal Fine Shahdara

339 FIR 36/2004 379/411IPC
St Vs. Mahesh Kumar
Sharma 580 23-11-2013 Sanjay Bansal Componded Shahdara

340
DD 56B dtd
20-10-2013

40 A Delhi Ex.
Act St Vs. Rakesh 581 23-11-2013 Sanjay Bansal Fine Shahdara

341 FIR 384/2013 138 NI Act

Unique Diamond Traders
Vs. Kings India Shop Pv
Ltd.

t
582 23-11-2013 Sanjay Bansal Settled Shahdara

342 CC 327/2013 138 NI Act
Sunita Sharma Vs. C.R.
Venugopal 583 23-11-2013 Sanjay Bansal Settled Shahdara

343 FIR 96/2012 379 IPC St Vs. Chand 584 23-11-2013 Sanjay Bansal Componded Shahdara

344 FIR 130/2011 411lPC St Vs. Kapil Bha__tia 585 23-11-2013 Sanjay Bansal Componded Shahdara

345 FIR 118/2009 379/411IPC St Vs. Ashu Ansari 586 23-11-2013 Sanjay Bansal Componded Shahdara

346 CC 364/2013 138 NI Act
Dharampal Singh Vs.
Shyam Sunder 587 23-11-2013 Sanjay Bansal Settled Shahdara

347 FIR 05/2008
341/323/506
IPC St Vs. Praveen Kumar 588 23-11-2013 Sanjay Bansal Componded Shahdara

348 FIR 219/2012 323/341lPC St Vs. Pardeep Kumar 589 23-11-2013 Sanjay Bansal Componded Shahdara

349 CC 346/2013 138 NI Act
Rameshwar Dayal Vs.
Galib etc 590 23-11-2013 Sa njay Bansal Settled Shahdara

350 FIR 09/2012
379/411/34
IPC St Vs. Dharam Pal 591 23-11-2013 Sanjay Bansal Componded Shahdara

351 FIR 80/2012
379/411/34
IPC St Vs. Aman Dhingra 592 23-11-2013 Sanjay Bansal Componded Shahdara

352 FIR 628/2010
379/411/34
IPC St Vs. Sudhir 593 23-11-2013 Sanjay Bansal Componded Shahdara



370 CC 262/2013 138 NI Act ohilla 644 09-12-2013 Sanjay Bansal Settled Shahdara

371 ‘CC 199/2013 138 NI Act

Madan Gopal Vs. Pawan
R .

Arvind Gupta Vs. Sunil 645 06-12-2013 Sanjay Bansal Settled Shahdara

372 FIR 457/2008 379 IPC St Vs. Wasim 653 11-12-2013 Sanjay Bansal Componded Shahdara

373 FIR 340/2011 IPC
379/411/34

St Vs. Nadeem etc 654 11-12-2013 Sanjay Bansal Componded Shahdara

374
DD 77B dtd
05-09-2013

40 A Delhi
Act

Ex.
St Vs. Videsh Kumar 661 14-12-2013 Sanjay Bansal Fine Shahdara

375 FIR 177/2011 /34 IPC
323/341/506

St Vs. Sanjeev etc 662 14-12-2013 Sanjay Bansal Settled Shahdara
376 FIR 57/2010 379/411IPC

St Vs. Dharmender
Kumar 664 16-12-2013 Sanjay Bansal Settled Shahdara

377

DD N0 48B
dtd 11-12-
2013

40 A Delhi
Act

Ex.
St Vs. Shaukat 667 17-12-2013 Sanjay Bansal Fine Shahdara

378

DD N0 63B
dtd 15-12-
2013

40 A Delhi
Act

Ex.
St Vs. Shaukat 668 17-12-2013 Sanjay Bansal Fine Shahdara

379 CC 379/2013 138 NI Act
Gaurav Electricals Vs.
Elite Electricals 669 17-12-2013 Sanjay Bansal Componded Shahdara

380 CC 300/2013 138 NI Act
Kavita Vs. Rajender
Kumar 670 17-12-2013 Sanjay Bansal Componded Shahdara

381 FIR 432/2013 283 IPC St Vs. Raja Kumar 671 18-12-2013 Sanjay Bansal Fine Shahdara

382 FIR 456/2013 283 IPC St Vs. Vijay Kumar 672 18-12-2013 Sanjay Bansal Fine Shahdara
383

DD 19A dtd
16-12-2013

40 A Delhi
Act

Ex.
St Vs. Jitender 673 18-12-2013 Sanjay Ba nsal Fine Shahdara

384 FIR 345/20121 279 IPC St Vs. Rajesh 674 18-12-2013 Sanjay Bansal Fine Shahdara
385 CC 467/2013 138 NI Act

Vijay Chaudhary Vs. Ajay
Lakhra 677 19-10-2013 Sanjay Bansal Dismissed Shahdara



‘ “ FFiti@i<~13§
LIST FOR WEED NG OUT OF PS VIVEK VIHAR 2013

I\
. O

S.
NO. CASE NO. UNDER SECTION

Goshwara Date Of
CASETITLE Number Decision Decided By Decision POLICE STATION

IQ

FIR NO.
373/02 U/S 160 IPC State Vs Yogesh & Othrs -¥> 09-01-2013 Shuchi Laler Fine/Compound Vivek Vihar

l\J FIR NO. U/S 188 IPC State Vs Satish Ahuja U1 10-01-2013 Shuchi Laler Fine/Compound Vivek Vihar
UJ FIR NO. U/S 324/34 IPC State Vs Balwant Singh 03 12-01-2013 Shuchi Laler LA/Acquitted Vivek Vihar
-I> FIR NO. U/S 509 IPC State Vs Mano] @ Mom \I 12-01-2013 Shuchi Laler LA/Acquitted Vivek Vihar

U1 FIR NO. U/S 379/411lPC State Vs Kafil Ahmed O0 12-01-2013 Shuchi Laler LA/Acquitted Vivek Vihar

O1 CC N0. 9/12 u/s 200 Crpc
Natasha Dhawan Vs Deepa
Giri 9 12-01-2013 Shuchi Laler LA/Withdrawn Vivek Vihar

\l FIR NO. U/S 279/338 IPC State Vs Chhitij Sharma 10 14-01-2013 Shuchi Laler LA/Fine/Compound Vivek Vihar
00 FIR NO. U/S 279/338 IPC State Vs Jayant 11 14-01-2013 Shuchi Laler LA/Fine/Compound Vivek Vihar
KD FIR NO. U/S 279/338 IPC State Vs Shiv Kumar 12 14-01-2013 Shuchi Laler LA/Fine/Compound Vivek Vihar

10
FIR NO.
210/09

u/s
356/379/34lPC State Vs Rahul W 13 14-01-2013 Shuchi Laler LA/Fine/Compound Vivek Vihar

FIR N0.
3i llj_‘.'>2.lZ-9.l/.337-I~I?-C-l_. State-\ls,D.e.ep.ansIziu-.lai-E1 . . 4--— -14-01-201% _-Shuehi-l@»ler—r'I:A-/-Set-tl-ed———?i-—\'/-ivel<"V~tha1Y

12

"""r‘lDD
37A/9.1.13 U/S 40 D.E. Act State Vs Kapil Kr. Sharma 15 14-01-2013 Shuchi Laler Fine Vivek Vihar

13
FIR NO.
527/06 IPC

U/S 452/323/34 State Vs Shahid, Abrar,
Bhure 16 15-01-2013 Shuchi Laler PBC/Com./Fine Vivek Vihar

14
CC No.
100/11 u/s 138 Nl ACT HDFC Bank Vs Sanjeev Kr. 18 15-01-2013 Shuchi Laler Dissmissed Vivek Vihar

15
CC No.
101/11 u/s 138 Nl ACT

HDFC Bank Vs Mamta
Nagar 20 15-01-2013 Shuchi Laler Dissmissed Vivek Vihar

16
CC No.
20/12 U/S 156(3) crpc

Sheeta Gupta Vs Pravin
lvlonga 23 16-01-2013 Shuchi Laler Disposed Vivek Vihar

17
CC No.
91/11

Afcons Infra. Ltd Vs
u/s 200 Crpc Harjeet, Krishan 24 17-01-2013 Shuchi Laler IVIC/Settled Vivek Vihar18 FIR NO. U/S 61 Act State Vs mamta 27 22-01-2013 Shuchi Laler Fine/Compound Vivek Vihar

19
CC No.
06/12 u/s 138 NI ACT

HDFC Bank Vs Kiran
Sharma 32 28-01-2013 Shuchi Laler Dissmissed Vivek Vihar20 FIR NO. U/S 279 IPC State Vs Puneet Shah 33 28-01-2013 Shuchi Laler Fine/Compound Vivek Vihar



CC No.
98/11 u/s 138 NI ACT

HDFC Bank Vs
Chhodudeen 28-01-2013 Shuchi Laler Dissmissed Vivek ViharCC N0.

190/11 u/s 138 NI ACT
HDFC Bank Vs Urmilzl
tailor 28-01-2013 Shuchi Laler Dissmissed Vivek ViharDD

69B/12/ U/S 40 D.E. Act State Vs Ravinder, Dee 30-01-2013 Shuchi Laler Fine/Compound Vivek ViharFIR NO.
324/12 U/S 188 IPC

State Vs Prakash Chand
Etc 30-01-2013 Shuchi Laler Fine/Compound Vivek ViharFIR NO. u/s 25 Act State Vs Amit Kumar 19-02-2013 Shuchi Laler Abated Vivek ViharDD20/

12.12.12 u/s 5/180 mv act State Vs Jitesh Kre. 07-02-2013 Shuchi Laler Fine/Compound Vivek ViharFIR NO. U/S 279/338 IPC State Vs Munna Prasa<li 08-02-2013 Shuchi Laler Fine/Compound Vivek ViharFIR NO. U/S 279/338 IPC State Vs Jagdish 11-02-2013 Shuchi Laler LA/Acquited Vivek Vihar

CC No.4 U/S 138 NI ACT
Kumar Gaurav Vs Surehder
Bhola 14-02-2013 Shuchi Laler LA/settled Vivek ViharCC No.

70/11 u/s 200 Crpc Ram Dhani Vs Dalip Kum 14-02-3013 Shuchi Laler LA/settled i Vivek ViharFir No.
369/200 u/S 356/379/411 State Vs Sanjay |' 14-02-2013 Shuchi Laler LA/Acquited Vivek ViharCC N0. u/s 138 NI ACT Madan Mohan Vs Ajay 14-02-2013 Shuchi Laler LA/settled Vivek ViharFIR NO. U/S 379 IPC State Vs Chetanb 14-02-2013 Shuchi Laler LA/settled Vivek ViharFIR NO. U/S 279/338 IPC State Vs Naveen Goyall 15-02-2013 Shuchi Laler Fine/Compound Vivek ViharCC No.
48/12 u/s 138 NI ACT

Gaurav Panwar VS Julfikar
@ Babble 25-02-2013 Shuchi Laler Compd/Acquited Vivek Vihar

FIR NO.
193/08

U/S 279/338 IPC,
3/181 mv act State Vs Brijesh Kumar] 25-02-2013 Shuchi Laler Fine/Compound Vivek ViharCC No.

24/12 U/S 120B IPC
Dharam Pal Singh Vs
Rajesh Kapoor 18-02-2013 Shuchi Laler Withdrawn 3 Vivek ViharCC No.

30/12 u/s 138 NI ACT
Himgiri Automobiles Vsl
Harinder Nagar 19-02-2013 Shuchi Laler MC/settled Vivek ViharDD

5A/22.2 u/s 40 D.E. Act State Vs Gopal, Bhagwa 26-02-2013 Shuchi Laler Fine/Compound Vivek Vihar



40
CC No.
224/11 u/s 138 NI ACT

Trilok Jain Vs Vijayt
Aggarwal 77 06-03-2013 Sanjay Bansal Dismissed Vivek Vihar

41
FIR NO.
319/12

U/S 279/337 IPC&
185 I\/I.V. A State Vs Vipul Kumar 79 12-03-2013 Sanjay Bansal LA/Compound Vivek Vihar

42 FIR N0. U/S 279/338 IPC State Vs Rakesh Kumar 80 12-03-2013 Sanjay Bansal LA/Convicted/fine Vivek Vihar43 FIR NO. U/S 279 IPC, State Vs Avdesh Yadav 81 12-03-2013 Sanjay Bansal Fine/Compound Vivek Vihar
44 FIR NO. U/S 279/338 IPC ate Vs Rizwan 82 12-03-2013 Sanjay Bansal LA/Fine/Compound Vivek Vihar

45
FIR NO.
177/12

u/s 323/342/506
IPC

St
State Vs Randeep Kr @
Rocky 83 13-03-2013 Sanjay Bansal LA/Acquited Vivek Vihar

46
CC No.
53/12 u/s 138 NI ACT

Ram Prakash Vs Shamshe
Choudhary

T

84 13-03-2013 Sanjay Bansal LA/settled Vivek Vihar

47
CC No.
345/11 u/s 138 NI ACT

HDFC Bank Vs Saurabh Kr
Singh

-

86 14-03-2013 Sanjay Bansal Dismissed Vivek Vihar

48
CC No.
344/11 u/s 138 NI ACT HDFC Bank Vs Koshi Rani 87 14-03-2013 Sanjay Bansal Dismissed Vivek Vihar

49
CC No.
161/11 u/s 138 NI ACT

Sieko Brushmanware Vs
Balajio Brush Factory 92 15-03-2013 1Sa.nj_ay Bansal .Dismissed Vivek-V~ihar

50
‘FIR N0.
17/09 u/s 387/34 IPC State Vs lnsaaf @ lrshad 93 20-03-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar51 FIR N0. u/S 380/411 IPC State Vs Sagir Khan 96 22-03-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

52
CC No.
72/11 u/s 200 Crpc

Puran Singh Vs Prakasho
Devi 98 01-04-2013 Sanjay Bansal Dismissed Vivek Vihar

53
FIR NO.
1 14/08 U/S 279/337 IPC State Vs Virender Chatwal 100 03-04-2013 Sanjay Bansal Compounded Vivek Vihar

54
CC No.
85/11 u/s 200 Crpc

Jitender Bansal Vs Pramod
Kr. Jain 103 08-04-2013 Sanjay Bansal Dismissed Vivek Vihar

55
CC No.
79/12 u/s 138 NI ACT

Chaman Lal Vs Ravinderjit
Singh 104 10-04-2013 Sanjay Ba nsal MC/settled Vivek Vihar

56
FIR N0.
272/04

u/s 379/411/34
IPC State Vs Ashruddin, lmra I1 105 12-04-2013 Sa njay Ba nsal PBC/Con./Fine Vivek Vihar

57
FIR NO.
157/12

u/s 323/341/34
IPC

State Vs Tarun @ Nauni,
Vikas 106 13-04-2013 Sanjay Bansal LA/Acquited Vivek Vihar



FIR NO.
157/12

u/s 341/323/34
IPC State Vs Sunil 13-04-2013 Sanjay Bansal LA/Acquited Vivek ViharCC No.

58/12 u/s 138 NI ACT Anil Kr. Jain Vs Vinay Jain 13-04-2013 Sanjay Bansal LA/settled Vivek ViharCC N0.
54/12 u/s 138 NI ACT Anil Kr. Jain Vs Vinay Jain 13-04-2013 Sanjay Bansal LA/settled Vivek ViharCC No.
12/11 u/s 138 NI ACT R.P. Saxena Vs Anil Kr. Jain 13-04-2013 Sanjay Bansal LA/settled Vivek ViharFIR NO. U/S 341/323 IPC State Vs Asif 13-04-2013 Sanjay Bansal LA/Acquited Vivek ViharFIR NO. U/S 279/337 IPC State Vs Sachin Pal 16-04-2013 Sanjay Bansal LA/Acquited Vivek ViharFIR NO.
282/10

U/S 279/337/338
IPC State Vs Sanjay Kr. Sharma 16-04-2013 Sanjay Bansal LA/Acquited Vivek ViharCC No.

34/13 u/s 200 Crpc
Mahender Singh Vs
Neeraj Nagpal 22-04-2013 Sanjay Bansal Dismissed Vivek Vihar

FIR NO.
354/12

U/S 279/338 IPC,
3/181 ,5/180 mv
act State Vs Cancellation 25-04-2013 Sanjay Bansal Accepted Vivek ViharCC No.

92/11 u/s 138 NI ACT
SK Malhotra Vs Mukesh
Garg 29-04-2013 Sa njay Bansal Compounded Vivek ViharCC No.

17/11 u/s 138 NI ACT
Md. Haroon Khan Vs Anil
Gaur 02-05-2013 Sanjay Bansal Compounded Vivek ViharFIR NO.

426/07 u/s 379 IPC State Vs Sunny @ Gorkha 03-05-2013 Sanjay Bansal Abated Vivek ViharCC NO.
35/12 u/s 200 Crpc

Rinku @ Ramesh Kr. Vs
Mithun 04-05-2013 Sanjay Bansal Dismissed Vivek ViharCC No. u/s 138 NI ACT Jag Roshni Vs Julie Dass 06-05-2013 Sa-njay Bansal Dismissed Vivek ViharCC No. u/s 138 NI ACT Jag Roshni Vs Julie Dass 06-05-2013 Sanjay Bansal Dismissed Vivek ViharCC No. u/s 138 NI ACT Jag Roshni Vs Julie Dass 06-05-2013 Sanjay Bansal Dismissed Vivek ViharCC No. u/s 138 Nl ACT Jag Roshni Vs Julie Dass 06-05-2013 Sanjay Bansal Dismissed Vivek ViharFIR NO.

164/12
u/s 3/4/5/9/55 G
Act State Vs Kewal Kr. 07-05-2013 Sanjay Bansal PBC/Con./Fine Vivek ViharFIR NO.

17/01 u/s 279/304A IPC State Vs Dilip 09-05-2013 Sanjay Bansal PBC/Con./Fine Vivek ViharFIR NO. u/s 324 IPC State Vs Sanoj 11-05-2013 Sanjay Bansal Compounded Vivek Vihar



CC No.
197/11 u/s 138 NI ACT

Dev Chand Vs Bhishan
Sharma 136 11-05-2013 Sanjay Bansal LA/Acquited Vivek ViharCC No.

232/13 u/s 138 NI ACT
Golden Sun Agro Food Vs
Namita Etc. 138 14-05-2013 Sanjay Bansal Dismissed Vivek Vihar

CC N0. 7/13 u/s 200 Crpc
l.D. Jain Vs Liberate Debt
Management 139 14-05-2013 Sanjay Bansal Withdrawn Vivek Vihar

FIR NO.
64/12

u/s 279/337/427
IPC

State Vs Mahender Kr.
Swami 140 15-05-2013 Sanjay Bansal LA/Acquited Vivek Vihar

FIR NO.
283/05 u/S 279/337 IPC State Vs Munender Singh 141 22-05-2013 Sanjay Bansal Compounded Vivek Vihar

FIR NO.
215/10

u/s
379/411/482/34
IPC

State Vs Charan Singh,
Sanjeev 143 22-05-2013 Sanjay Bansal Compounded Vivek Vihar

FIR NO.
255/12

u/s
323/324/506/34
IPC W j State Vs Dipankar Etc 144 23-05-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

FIR N0.
475/06

u/s
457/580/41l/34
IPC State Vs Mahesh Kr. 148 30-05-2013 ISanjay Bansal PBC/Con./Fine Vivek ViharFIR NO.

281/2004
u/s 25/54/59
Arms Act St Vs Vikas @ vicky 156 04-06-2013 Sanjay Bansal PBC/Con./Fine Vivek ViharFIR NO.

169/2012 u/s 289 IPC St Vs Sunita Sood 159 05-06-2013 Sa njay Bansal Abated Vivek ViharCC NO.
198/2011 U/S 138 NI ACT HDFC Vs Amarpreet Kaur 160 01-06-2013 Sanjay Bansal Dismissed Vivek ViharCC No.
22/2012 u/s 200 Crpc

Uma Mehta Vs Gaurav
Mehta 161 05-06-2013 Sanjay Bansal Withdrawn Vivek ViharCC NO.

23/2012 u/s 200 Crpc
J.S.Mehta Vs Uma &
others 162 05-06-2013 Sanjay Bansal Withdrawn Vivek ViharFir No.

354/2003 u/s 279/337 IPC St Vs Surender Singh 164 07-06-2013 Sanjay Bansal Fine/Compound Vivek ViharCC No. u/s 200 Crpc Sushil Vs Poonam 165 21-06-2013 Sanjay Bansal Dismissed Vivek ViharCC N0. U/S 138 NI ACT Tara Singh Vs Dan singh 167 22-06-2013 Sanjay Bansal Compounded Vivek Vihar



94
Fir No.
299/2007 u/s 279/304A IPC St Vs Aa rzoo 24-06-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

95
Fir No. '
369/2007

u/s 379/427/34
IPC St Vs Raja 29-06-2013 Sanjay Bansal Con./Fine Vivek Vihar

6
CC N0.
28/2012 u/s 200 Crpc

Ramesh Dogra Vs Durga
Devi & othrs 29-06-2013 Sanjay Bansal Withdrawn Vivek Vihar

7
CC No.
41/2013

u/s 12 contempt
of court Act

Asset Reconstruction co.
Ltd. V S M/S Kuaan
International Ltd. 01-07-2013 Sanjay Bansal Dismissed Vivek Vihar

98
Fir No.
72/2012

u/s
379/356/411/34
IPC St Vs Shiva @ Kaku 05-07-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

99
Fir No.
297/2008

u/s 341/504/506
IPC St Vs Tika Ram 08-07-2013 Compounded Vivek Vihar100 Fir No. _u/s 324/34 IPC _ St Vs Pintu 12-07-2013

Sanjay Bansal
Sanjay Bansal PBC/Con./Fine Vivek Vihar

101
Fir No.
403/2004 u/s 380/411 IPC St Vs Rakesh 12-07-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar102 .Fir No. u/s 279/337 I-PC St Vs Aslam 15-07-2013. Sanjay B:a.ns.al LA/Acquited. Vivek ViharT103 Fir No. u/s 279/338 IPC St Vs Chander Prakash 15-07-2013 Sanjay Ba nsal l_A/Acquited Vivek Vihar

4
Fir No.
170/2008

u/s 324/325/34
IPC St Vs Neeraj & othrs 15-07-2013 Sanjay Bansal LA/Acquited Vivek Vihar

105
Fir No.
144/2013 u/s 325 IPC St Vs Shiva Traders 15-07-2013 Sanjay Bansal Compounded Vivek Vihar

106
CC N0.
3/2013 U/S 138 NI ACT

Y K Chaudhary Vs Lalit
Narang 15-07-2013 Sanjay Bansal LA/Settled Vivek Vihar

107
FIR NO.
275/2012 u/s 279/337 IPC St Vs Arvind Kumar 15-07-2013 Sanjay Bansal LA/Acquited Vivek Vihar

108
FIR NO.
357/2011 u/s 279/338 IPC St Vs Avinash Jha 15-07-2013 Sanjay Bansal LA/Acquited Vivek Vihar

109
Fir No.
278/2008 u/s 3 W.B. Act St Vs Om Parkash Sharma 16-07-2013 Sanjay Bansal Discharged Vivek Vihar

110
C.C.No.
272/2013 U/S 138 NI ACT

Suresh Goel Vs Surender
Dhingra 17-07-2013 Sanjay Bansal Compounded Vivek Vihar



111
C.C.No.
294/2013 U/S 138 NI ACT

Suresh Goel Vs Surender
Dhingra 206 17-07-2013 Sanjay Bansal Compounded Vivek Vihar

112
C.C.No.
293/2013 U/S 138 NI ACT

Suresh Goel Vs Surender
Dhingra 207 17-07-2013 Sanjay Bansal Compounded ViveI< Vihar

113
FIR NO.
127/2009

u/s
323/341/342/356
/506/34 IPC State Vs Vikas & othrs 213 22-07-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

114
FIR NO.
50/2009

u/s 12/9/55
Gambling Act St Vs Rocky & othrs 216 26-07-2013 Sanjay Bansal Fine /Convicted Vivek Vihar

115
FIR NO.
233/2008 u/s 452 IPC St Vs Ashok & othrs 219A 18-07-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

116
C.C.No.
279/2013 U/S 138 NI ACT

M/S Numinous Systems
Pvt. Ltd Vs Jagmohan
Singh 221 07-08-2013 Sanjay Bansal Compounded Vivek Vihar

-111
FIR NO.
352/2012 u/s 323/341 IPC St Vs Vikas @ Sonu 222 07-08-2013 Sanjay Bansal Compounded Vivek Vihar

118
FIR NO. 2
375/2007

u/s 186/353/332
IPC St Vs Vikas @ Vicky 223 12-08-2013 -Sanjay Bansal PBC/Con./Fine Vivek Vihar

119
'C{C.N'0.62'/2
011 U/S 452//506 IPC

'AnanEI'“P"ra kash Vs Nand
Kishore 229 14-08-2013 Sanjay Bansal Withdrawn Vivek Vihar

120
Fir No.
124/2011

u/s 33/10/10
Delhi EX. Act 2009 St Vs Piru 237 24-08-2013 Sanjay Bansal Abated Vivek Vihar

121
C.C.No.161/
2013 U/S 138 NI ACT

S.D.AGRO Chemicals Vs
Kamrul Hooda 238 24-08-2013 Sanjay Bansal Compounded Vivek Vihar

122 Fir No. u/s 279/338 IPC St Vs Sumit 243 25-08-2013 ISanjay Bansal LA/Acq.uited Vivek Vihar
Fir No.
306/2008 u/S 379/411 IPC St Vs Murgan 241 25-08-2013 Sanjay Bansal LA/Acquited Vivek Vihar

124
Fir No.
294/2011 Ll/S 279/338 IPC St Vs Madhu Kumar 242 25-08-2013 Sanjay Bansal LA/Acquited Vivek Vihar

125
Fir No.
144/2006

u/s 25/54/59
Arms Act St vs Suhail Ahmed 245 31-08-2013 Sanjay Bansal Abated Vivek Vihar



126
C.C.No.02/2
011

u/s
323/324/506/342
/34 IPC . Mithlesh Vs Sunil Pandey 248 03-09-2013 Sanjay Bansal Withdrawn Vivek Vihar

127
Fir No.
2/2009

u/s 279/338 IPC &
185 M.V.Act St Vs Ravi Shanker 251 09-09-2013 Sanjay Bansal Con./Fine Vivek Vihar

128
C.C.No.58/2
013 U/S 138 NI ACT

Tapan Sales Energy Pvt.
Ltd Vs Ravi Sons Energy
Pvt. Ltd. 252 10-09-2013 Sanjay Bansal Compounded Vivek Vihar

129 Fir No. u/s 279/338 IPC St Vs Chander Pal 253 10-09-2013 Sanjay Bansal Con./Fine Vivek Vihar
130 Fir No. u/5 279/337 IPC St Vs Raju Kumar 254 10-09-2013 Sanjay Bansal Compounded Vivek Vihar

131
C.C.N0.240/
2013 U/S 138 NI ACT

Shreeji Cable Vs Arhant
Electricals 255 10-09-2013 Sanjay Ba nsal Compounded Vivek Vihar

132
Fir No.
58/2011

u/s 40(a) Delhi Ex.
Act St Vs Manish Sharma 256 12-09-2013 Sanjay Bansal Con./Fine Vivek Vihar

133
C.C.No.271/
2013 u/s 138 NI ACT

Harsh Sethi Vs Dr. Sudhir
Bajaj g_ 267 _j24-09-2013 Sanjay Bansal Discharged Vivek Vihar

134
Fir No.
148/2013 U/S 160 IPC St Vs Upender Singh 268 25-09-2013 Sanjay Bansal Fine Vivek Vihar

135
Fir No.
315/2013 U/S 283 IPC St Vs Dev Shekhar Sharma 270 27-09-2013 Sanjay Bansal Con./Fine Vivek Vihar

136
C.C.No.34/2
011 u/s 200 Crpc Mohan Lal Vs Anand 272 28-09-2013 Sanjay Bansal Dismissed Vivek Vihar

137
Fir No.
270/2010 U/S 323/452 IPC St Vs Cancellation 273 28-09-2013 Sanjay Bansal Accepted Vivek Vihar

138
Fir No.
314/2013 U/S 283 IPC St Vs Manuj Grover 274 25-09-2013 Sanjay Bansal Fine Vivek Vihar

139
C.C.No.34/2
011 u/s 200 Crpc Saroj Vs Sardar Gurpreet 278 08-10-2013 Sanjay Bansal Dismissed Vivek Vihar

140
C.C.No.34/2
011

U/S 326/341/506
IPC

Rajender Singh Vs ct.
Narender Singh 284 12-11-2013 Sanjay Bansal Dismissed Vivek Vihar

141
C.C.N0.315/
2013 U/S 138 NI ACT

Fast ‘N’ Furious
Motoren(P) Ltd Vs Neeraj
Kharbanda 285 13-11-2013 Sanjay Bansal Dismissed Vivek Vihar



142
Fir No.
11/02009 U/S 279/337 IPC St Vs Pawan Kr. 290 23-11-2013 Sanjay Bansal LA/Acquited Vivek Vihar

143
Fir No.
166/2013 U/S 279/337 IPC St Vs Amit Mitro 291 23-11-2013 Sanjay Bansal LA/Settled Vivek Vihar

144
Fir No.
84/2008

U/S 380/411/34
IPC St Vs Hamida Begum 293 23-11-2013 Sanjay Bansal LA/Acquited Vivek Vihar

145
Fir No.
221/2008

U/S 356/379/411
IPC St Vs Aas Mohd. 294 23-11-2013 Sanjay Bansal LA/Acquited Vivek Vihar

146
Fir No.
260/2012

u/s
379/356/411/34
IPC St Vs Neeraj & othrs 295 23-11-2013 Sanjay Bansal LA/Acquited Vivek Vihar

147
Fir No.
175/2008 U/S 341/506 IPC St Vs Manjeet singh 296 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar

148
Fir No.
304/2012 U/S 279/338_IPC St Vs Pawan Kochar 297 gs-112013 Sanjay Bansal Con./Fine Vivek Vihar

149
C.C.No.231/
2013 U/S 138 NI ACT

Brij Kishore Joshi Vs Sanjay
Jain g 298 23-11-2013 Sanjay Bansal LA/Settled Vivek Vihar

'150
C.C.No.22/27
"011 ‘U/S 156(3) CRPC

Sunita Lata Sahni Vs Sanjay
kr Yadav 299’ 23-11-2013 -Sanjay Bansal» »LA/Settled Vivek Vihar

151
Fir No.
164/2009

U/S
323/342/355/34
IPC St Vs Vinod & Othrs 300 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar

152 Fir No. U/S 323/341 IPC St Vs Varun & othrs 301 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar

153
Fir No.
114/2008 U/S 406 IPC St Vs Prakash Jain 302 23-11-2013 Sanjay Ba nsal LA/Acquited Vivek Vihar

154
Fir No.
297/2010 U/S 279 IPC St Vs Surender Singh 303 23-11-2013 Sanjay Bansal PBC/Con./Fine Vivek Vihar

155
Fir No.
281/2010 U/S 279/338 IPC St Vs lmran 304 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar

156
Fir No.
312/2013 U/S 188 IPC St Vs Ram Gopal 305 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar

157
Fir No.
290/2013

U/S 382/411/34
IPC St Vs Md. Asad 306 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar



158
Fir No.
186/2010 U/S 379/411IPC St Vs Pawan @ Vicky 307 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar

159
Fir No.
63/2013

u/s 323/341/34
IPC

St Vs Jagpreet Singh &
othrs 308 23-11-2013 Sanjay Bansal LA/Acquited Vivek Vihar

160
Fir No.
117/2011 U/S 279/337 IPC St Vs Parveen Kumar 309 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar

161
Fir No.
215/2009

U/S 279/337/338
IPC St Vs Shri Chand 310 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar

162
Fir No.
270/2012 U/S 279/338 IPC St Vs Deepak Kumar 311 23-11-2013 LA/Con./Fine Vivek Vihar

163 Fir No. U/S 323/341IPC St Vs Ibrahim 312 23-11-2013
Sanjay Bansal
S .anjay Bansal LA/Acquited Vivek Vihar

164
Fir No.
151/2013 U/S 279/337 IPC St VS Mohit 313 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar

165
Fir No.
293/2011 _u/s 324/34 IPC St Vs Manish & othrs 314 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar

166
Fir No.
96/2013

U/S 323/341/34
IPC St Vs Pardeep & othrs 315 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar

167
Fir No.
443/2007

u/s
457/380/4'11/34
I PC St Vs Md. Alam 316 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar

168
CC.N0.390/2
013 U/S 138 NI ACT

Tarun Kumar Vs
Dharmendra Rohilla 317 23-11-2013 Sanjay Bansal Compounded Vivek Vihar

169
Fir No.
347/2012 U/S 379/411IPC St Vs Manish & othrs 318 23-11-2013 Sanjay Bansal LA/Compounded Vivek Vihar170 Fir No. U/S 509/427 IPC St Vs Santosh Narayan 319 23-11-2013 Sanjay Bansal Compounded Vivek Vihar

171 Fir No. U/S 279/338 IPC St Vs Sunny 320 23-11-2023 Sanjay Bansal LA/Con./Fine Vivek Vihar

172
Fir No.
158/2012 U/S 279/338 IPC St Vs Ramgulam Yadav 321 23-11-2013 Sanjay Bansal LA/Con./Fine Vivek Vihar


